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Hon'ble Shri V.K. Majotra, Member(A) 

Sudhir Kumar Singha1 
Sidhdeshwar Road 
Chawan Vihar, Khurja 
	

Applicant 

(Shri Sant La, Advocate) 

versus 

Union of India & Another 
	

Re s P0 nden ts 

It 	 ORDER( oral) 
Shri Justice V.S. Aggarwal 

OA 509/2003 was dismissed, barred by time. 	Learned 

counsel for review applicant seeks review of the same. 

Review would only be permissible if there is any error 

apparent on the face of the record. 

2. 	In the present case, we find none. RA dismissed. 
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(V.K. Majotra) 	 (V.S.Aggarwal) 
Member(A) 	 Chairman 


